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Salwan School, Delhi

4570. SHRI C. K. CHANDRAPPAN:
SHRI MADHAVRAO 

SCINDIA;

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether some teachers have 
been dismissed by the management of 
Salwan High School. Pusa Road, 
Delhi;

<b) whether teachers have been on 
dlrarna and agitating for reinstate
ment of these teachers;

(c) if so, the details thereof;
(d) whether Delhi Education 

Department has taken note of these 
developments; and

<*) if wb, f t*  step* taken by tbe 
Department of Education and tbe 
Government?

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(SHRIMATI RENUKA DEVI: 
BARAKATAKI): (a) *nd (b). Yes* 
Sir.

(c> t0 (e). According to the in
formation furnished by the Delhi Ad* 
ministration the services of two 
teachers, Smt. A. S. Vyas, Assistant 
Teacher and Smt. S. Luthra, TGT 
and Compounder Sis Pal were termi
nated. The students of the school 
started an agitation against the illegal 
termination of services of the emplo
yees. Consequently the Chairman of 
the School had decided to close down 
the school for an idenfiite period 
since 7th August, 1978. The Manage
ment of the school has already been 
directed by the Education Directorate. 
Delhi Administration to reinstate the 
employees of the school whose servi
ces were terminated. The school has 
now reopened on 16th August, 1978,. 
It is understood that the Management 
has now taken back the three dismiss
ed employees in the school.
Taking over of S.D. Polytechnic a t

Baijnath

4571. SHRI DURGA CHAND: Will 
the Minister of EDUCATION, SO* 
CIAL WELFARE AND CULTURE be 
pleased to state;

(a) whether the Central Govern
ment are aware that the Himachal 
Pradesh Government have recently 
acquired the properties of S.D. Poly
technic in Baijnath;

(b) whether the Central Govern
ment have asked the State Govern
ment the details regarding acquisition 
of the said properties; and

(c) if so, at what cost and for what 
purpose the properties have been 
acquired?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN-




